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Applicant, failing which it shall be presumed that the authorities have no

representations to make on the Scheme.

The Applicant is also directed to serve notice along with copy ofScheme upon the

Ofncial Liquidator. M/s. Kamlesh Mehta & Co., Chartered Accountant, are

appointed to assist the Omcial Liquidalor to scrutinize the books of accounts for a

remuneration ofRs. 15,000/- for his services.

The Applicant to file an Aflidavit of service in the registry proving dispatch of

notices upon the equity shareholders, unsecwed creditors, publication of notices

in newspapers and to regulatory authorities as stated in Clause 13 and 14 above

not less than 7 (seven) days before the date fixed for the holding of the equity

shareholders meeting and do report to the Tribunal that the directions regarding

issue ofnotices have been duly complied with.

Ina Malhotra, Member (Judicial)
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